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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Civil) No.35/2002

SUNI L KUVAR GOYAL Petitioner (s)
VERSUS
RAJASTHAN PUBLI C SERVI CE COVWM SSI ON Respondent (s)
( Wth Appln(s). for directions )
( Wth Ofice Report )
Wth
W P(C) No. 67/ 2002
( Wth Appln(s). for directions )
( Wth Ofice Report )

Date : 22/04/ 2002 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. N KHARE
HON BLE MR JUSTI CE ASHOK BHAN
For Petitioner (s) M. Bhava Dutt Sharnma, Adv.
For Respondent (s) M. Ansar Ahmad Choudhary, Adv.
M. Mani sh Kumar, Adv. for
M s Jain Hansaria & Co.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
........ [ o [
. SP2
As prayed, four weeks tine is granted to file
counter affidavit. Rej oinder affidavit be filed in
anot her four weeks. List thereafter.
. SP1

(Neel am Kawat r a) (S. Krishnan)
Court Master Court Master



